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Shrl M. R. Krishna: Why should 
the han. Minister go by his list? 

~ ~ ~:'fTlftme<l) 

HHl't I 

~.f~:~~1 
Shrl R_ Baraa: I wanted to give 

him a list. 

Mr. Speaker: He might give that 
list to the hon. Minister afterwards. 

Shrl Sham Lal Saraf: May I know 
whether Government are aware that 
as far as the mid-engineering courses 
are concerned, text-books are not 
available within the country, other 
than at the university level, and also 
at the level where no university 
courses are being taught, and if so, 
whether some attention has been given 
to them so that our technicians at the 
lower level are able to get text-books? 

Shrl MaDabhal Shah: As regards 
the type of technical books and codi-
"ed literature which the universities 
or educational institutions would like 
to import, we shall enable them to do 
90. 

Shrlmatl Yashol1a Reddy: Apart 
from books for the universities, may 
I know whether Government have got 
any programme to ease the situation 
in rel1ard to .. tlasses for the boys in 
1Ch00ls, as these are not available In 
India? 

8hrl Maaabhal Shah: Yes. that II a 
good suggestion. 
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The Deputy Minister in the MInL,-
try of Mines and Metals (Shrl S. A. 
Mehcll): (a) to (c). The prices ot 
coal and coke are controlled by the 
Central Government in pursuance ot 
clause 4 of the Colliery Control Order, 
1945. The payment of bonus is an 
obligation to be discharged by the 
industry under the provisions of the 
Payment of Bonus Act, 1965. In order 
to enable the industry to secure funds 
to pay bonus, a price increase of 40 
paise per tonne of coal was granted 
on the 24th December, 1965. This 
price increMe has been allOWed by the 
Government and not 'raised' by the 
industry. 
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The Minister 01 Mines IIIld Metals 
(Sbrt S. K. Dey): The price of coal 
today i. controlled, and in the condi-
tions ot the industry today, the col-
liery-owners are having ,..ave difll-
cultie.. That was why it WIl5 tound 
that it is not possible for them to pay 
the bonus unJe88 some allowance wu 

made by Government to provide for 
it by increase in the price. 
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Sbrl S. K. Dey: Dearness Is some-
thing indivisible, and I do not believe' 
you can discriminate one sector from' 
the other. 
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Sbrl Bbapal Jba Aaad: He is 
casting aspersions. 

Sbrl Indrailt Gupta: The Minister 
stated that this increase in price was 
sanctioned on 24th December, 1965. 
Is he aware that although this price 
increase was granted three months 
ago. the bonus on account of which 
the increase was allegedly granted hal 
not been paid uplo today? How is 
it that they follow this process ot 
increasing the price without checking 
whether it is actually put to the pur-
pose for which it is supposed to be 
put? 

Sbrl S. K. Dey: The han. Member 
will appreciate that the price increase 
was given not with retrospective 
elfect. 

Mr. Speaker: The complaint is that 
it has not been actually paid. 

Sbrl IndraJl& Gupta: Three months 
have passed. 

811r1 S. K, Dey: The bonus is beln&' 
paid. The Minister of Labour has 
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discussed this question with the (c) if so, whether Government have 
owners. given their approval; and 

Shrl IIldrajlt Gupta: No, it is not 
being paid; they say it may be paid 
next month. 

8hrl A. P. Sharma: The han. 
Minister has stated that the position 
of the collieries is such that it was 
necessary to increase the coal price to 
pay the bonus to the workers. What 
machinery have Government got to 
check up whether the collieries are 
makrng less profit or enormous profit 
·or tht'y are not running at a loss? Do 
; they check their balance sheets? 

Shrl S. K. Dey: Cost accountants 
on behalf of the Ministry of Finance 
are now inquiring into the cost of pro-
duction of a representative section of 
.collieries in the country; their report 
·Is expected very shortly. 

Shrl A. P. Sharma: He has said 
that they are examining and inquir-
ing. But earlier he said tlmt the 
c:=ollieries' condition is such that they 
cannot pay the bonus. So, without 
concluding the enquiry, how did Gov-
ernment come to this conclusion that 
they are not in a position to pay. 

Shrl S. K. Dey: 'l"llere is also a re-
curring !ludy continually made by 
the CO<lJ Controller'. office into the 
position of the collieries and their 
-cost of production. 

ExpansiOn 01 Panna Dlamolld Mine 

+ 
'779. Shrl K. N. Tlwary: 

Shrl P. B. Chakravertl: 

Will the Minister of Mines aud 
·Metals be pleased to Itate: 

(a) whether the Panna Diamond 
1IIine. the 1IIain supplier of the indus-
tri'll diamonds. is proposed to be 
expandf'd with the collaboration of a 
British firm; 

(b) whether the said ftrm has sub-
mitted a project report; 

(d) whether it is a fact that Hun-
gary has agreed to provide a plant 
for the treatment of diamonds? 

The Deputy Minister In the Ministry 
01 Mines and Metals (Shrl S. A. 
MeM\): (a) to (c). The Panna Dia-
mond Mines consists Of two prospects 
-Ramkheria and Majhgawan. On 
the basis of further prospecting C'8r-
ried out in the Ramkheria area, the 
Consultants Mis John TaylOr & Sons 
of U. K. have prepared a rrvispd Pro-
ject Report. This Report is under 
consideration of the Government. 

The development of the Majhgawan 
Mine had been recommended by them 
earlier. This Sch .. me has been s.mc-
lioned by Government and is under 
implementation. 

(d) Yes, Sir. An offer for the 
supply of a treatment plant for the 
recovery of diamonds at Majhgawan 
has been received from a Hungarian 
Trading Company. The olter is under 
eX'Smination. 
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